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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL 

AT NEW DELHI 

IN 

ORIGINAL APPLICATION NO. 537 OF 2023 

IN THE MATTER OF: 

News Item titled "Why Flooding Has Forced DDA's Master 

Plan Rethink" appearing in Times of India dated 22.08.2023 

 

 PROGRESS REPORT ON BEHALF OF DELHI 

DEVELOPMENT AUTHORITY IN COMPLIANCE OF 

ORDER DATED 16.01.2025 

1. That the present Progress Report is being filed in compliance of 

this Hon’ble Tribunal’s order dated 16.01.2025 wherein the 

Hon’ble Tribunal directed the Joint Committee constituted for 

the purpose of Ground Truthing to complete the exercise of 

Ground Truthing by 15.04.2025. The Tribunal further directed 

that the demarcation of flood plain zone of River Yamuna be 

completed within the same period.  

2. That in reference to this Hon’ble Tribunal’s order dated 

02.11.2023 passed in the present matter, the 4th Meeting of the 

High Level Committee (HLC) was convened under the 

chairmanship of Chief Secretary, Delhi on 04.11.2024. The 

relevant para of the Minutes of meeting is as follows: 

“4. Chief Secretary directed that a joint team for study of the 

1:100 map & demarcation of the 1:100 floodplain on the 

ground be constituted with the following Senior Officers: 

• Deputy Commissioner, Revenue Department 

• Commissioner (Land Management), Delhi 

Development Authority 
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• Chief Engineer, IFCD 

• Representative of GSDL” 

A copy of the Minutes of Meeting dated 12.11.2024 of the 4th 

HLC Meeting dated 04.11.2024 are annexed as ANNEXURE 

A-1. 

 

3. That thereafter, a meeting was held on 10.01.2025 under the 

chairmanship of Commissioner(LM), DDA and it was apprised 

that joint teams for the purpose of the study of 1:100 map and 

demarcation of 1:100 flood plain have already been constituted 

in relation to Para 4 of the Minute of the HLC meeting held on 

04.11.2024 for identifying the points and the demarcation of the  

1:100 year floodplain, as per the schedule to be provided by the 

Revenue Dept, GNCTD. Relevant portion of the Minutes of 

Meeting held on 10.01.2025 are reproduced hereinbelow: 

(i) The Horticulture (Engineering)/Landscape department of DDA 

will submit a written report regarding the Status of 591 Bollards 

(installed between Wazirabad barrage and Okhla barrage) and the 

same shall be presented before HLC and I&FC Deptt., GNCTD. 

 

ii) Wrt 1:25 years' floodplains, AE/HCD-X highlighted the issue of 

installation of Bollards on the private land or Bundh road/Pusta road. 

Since bollards could not be installed on such points, it was decided 

that the same may be deliberated upon at the appropriate higher level 

in DDA before proceeding further... 

 

iii) Wrt 1:100 years' floodplains map provided by GSDL, 

DD/Planning and AD/Landscape highlighted some discrepancies i.e. 

in certain areas the boundary of 1:25 years' floodplain was exceeding 

that of the 1:100 years' floodplain. Accordingly, it was decided that 

the issue be brought to the knowledge of GSDL, so as to rectify the 

same and submit the corrected map to DDA with clear boundary of 

1:100 years' floodplains. 

 

iv) Joint teams for study of the 1:100 map & demarcation of the 1:100 

floodplains have already been constituted and joint inspections will 

be carried out for identifying the points and the demarcation of the 

1:100 years' floodplains as per the schedule to be provided by the 

Revenue Department, GNCTD. The official from Horticulture and LM 
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shall attend all such inspections without fail. Any discrepancy in the 

1:100 map shall be brought to the notice of I&FC and GSDL for 

further appropriate action. 

A copy of the Minutes of Meeting dated 27.01.2025 of Meeting 

dated 10.01.2025 are annexed as ANNEXURE A-2. 

4. That pursuant to the same, inspection was carried out on 

16.01.2025 by the officers from DDA, GSDL and IFCD and 

Revenue Dept., GNCTD wherein it was stated that GSDL has 

generated coordinates at a gap of 250 mtrs. However, 

coordinates have to be generated after determining the gap 

between two bollards and then the same may be provided to 

DDA on the basis of which TSM Survey will be carried out by 

DDA to determine the land-owning agency of respective land 

for placement of bollards, and bollards will be placed 

accordingly. A copy of the Joint inspection report dated 

16.01.2025 for is annexed as ANNEXURE A-3. 

 

5. That pursuant thereto, 106 missing bollards and 137 damaged 

ones in the demarcation of 1:25 have been recently erected and 

repaired on site. Photographs of some bollards is annexed as 

ANNEXURE A-4. 

 

6. That DDA has already submitted discrepancies in the 1:100 map 

by GSDL to GNCTD back on 13.12.2024. The ATR submitted 

to GNCTD is annexed herewith and marked as ANNEXURE 

A-5. However, no further corrected map has been received so 

far from GSDL. 

 

7. That as a follow up, DDA has sent letter dated 01.04.2025 to 

Divisional Commissioner, GNCTD requesting for expediting 

the Joint inspection for the purpose of study of 1:100 map and 
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demarcation of 1:100 flood plains. A copy of the letter dated 

01.04.2025 sent by DDA to Divisional Commissioner, GNCTD 

is annexed as ANNEXURE A-6. The matter was further 

followed up by any of E-mail correspondence dated 7.04.2025. 

 

8. That a review meeting was convened under the Chairmanship 

of Principal Secretary (Env. & Forests) on 16.04.2025 to discuss 

the compliance of the directions passed by this Hon’ble 

Tribunal. The Principal Secretary, GNCTD directed Deputy 

Commissioners (Revenue) to hold a meeting with 

Commissioner (Land Management, DDA), Chief Engineer 

(I&FCD) and representative from GSDL to resolve the issues 

jointly and share the timelines for their respective districts and 

updated ATRs/Status by 23.04.2025. Furthermore, DDA was 

asked to install missing bollards on the 1:25 year floodplain of 

River Yamuna and provide timelines for 1:100 year floodplain 

demarcation through bollards, as well as to provide the drone 

survey details of Zone ‘O’. A copy of the Meeting Notice dated 

11.04.2025 is annexed as ANNEXURE A-7. A copy of the 

Minutes of Meeting of the Review Meeting held on 16.04.2025 

are annexed as ANNEXURE A-8. 

 

9. As of now, in the preliminary analysis, which was a tabletop 

exercise, the Khasra layer provided by GSDL has been 

superimposed to identify DDA Khasras falling within the “O” 

Zone and the 1:25-years floodplain of the Yamuna River. 

Subsequently, built-up areas have been marked on the 

identified DDA Khasras—approximately 562 hectares in the 

“O” Zone and around 25 hectares in the 1:25-year 

floodplain of the Yamuna River. 
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10. In the next stage of the work, an extensive field survey will be 

carried out by the concerned DDA staff from LM, Hort./Engg 

Wing to verify the nature of the built-up areas on DDA Khasras 

falling in ‘O’-zone.  

 

11. In the final stage, the concerned departments will take necessary 

action based on the report submitted by the field survey team. 

 

12. That pursuant thereto, 106 missing bollards and 137 damaged 

ones in the demarcation of 1:25 have been recently erected and 

repaired on the site. 

 

13. That in compliance to the directions of the Hon’ble NGT, DDA 

has been making consistent efforts to reclaim the land from the 

encroachers in floodplains. Ever since the last order of this 

Hon’ble Tribunal, DDA has recently re-possessed 24 acres of 

land has been in the Yamuna Vanasthali project area. 

 

14. That DDA is continuously engaged in removal of 

Encroachment from Yamuna flood plains. During 

encroachment removal it sometimes become tough to 

protect/fence the area just after the demolition drive is carried 

out. Thereby, re-encroachment happens at some places which is 

again removed. In the previous data shared removal of re-

encroached area was added as well. The updated data of 

Removal of Encroachment is annexed and marked as 

ANNEXURE A-9. 

 

15. That pursuant thereto, DDA has written to GNCTD on 

29.04.2025 following up on the above stated process, stating 
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inter alia that Khasra layer superimposition details have already 

been shared and now, field verification is to be carried out by 

the concerned DDA staff from LM with Hort./Engg Wing, GIS 

to verify the nature of the built-up areas on DDA Khasras falling 

in ‘O’-zone. For this purpose, the schedule of inspection is 

fixed as under:  

i. North Zone : From 30.04.2025 to 02.05.2025 

ii. South-East Zone : - From 05.05.2025 to 09.05.2025 

iii. Central Zone : - From 13.05.2025 to 16.05.2025 

iv. North-East Zone : - From 19.05.2025 to 21.05.2025 

v. East Zone : - From 26.05.2025 to 27.05.2025 

vi. Shahdara Zone : - From 29.05.2025 to 30.05.2025 

 
 

16. That DDA has issued directions to all its Dy. Directors of Land 

Management to arrange for the inspection as per the schedule 

fixed and coordinate for this purpose with a single point in 

contact in GIS. 

 

17. It is pertinent to note that until the ground truthing exercise is 

completed by the concerned Divisional Commissioner, the next 

step, i.e., demarcation of flood plain zone of river Yamuna 

cannot be started as the ground truthing report is necessary for 

the physical verification/ erection of bollards for the 

demarcation.  

RESPONDENT/DDA 

Through 

PRABHSAHAY KAUR  

STANDING COUNSEL FOR DDA 

L-24, Second Floor, Hauz Khas Enclave 

New Delhi-110016 

Ph:9810158581 

Enrol No: D/787/2008 

Date: 29.04.2025 
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LS/ADMN/0002/2024/F1/-O/o DIRECTOR(LANDSCAPE)
763443/2024/O/o DIRECTOR(LANDSCAPE)

137/184
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LS/ADMN/0002/2024/F1/-O/o DIRECTOR(LANDSCAPE)
763443/2024/O/o DIRECTOR(LANDSCAPE)

138/184
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LS/ADMN/0002/2024/F1/-O/o DIRECTOR(LANDSCAPE)
763443/2024/O/o DIRECTOR(LANDSCAPE)

139/184
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LS/ADMN/0002/2024/F1/-O/o DIRECTOR(LANDSCAPE)
763443/2024/O/o DIRECTOR(LANDSCAPE)

140/184
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LS/ADMN/0002/2024/F1/-O/o DIRECTOR(LANDSCAPE)
763443/2024/O/o DIRECTOR(LANDSCAPE)

141/184
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LS/ADMN/0002/2024/F1/-O/o DIRECTOR(LANDSCAPE)
763443/2024/O/o DIRECTOR(LANDSCAPE)

142/184
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LS/ADMN/0002/2024/F1/-O/o DIRECTOR(LANDSCAPE)
763443/2024/O/o DIRECTOR(LANDSCAPE)

143/184
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From : Neelima Soni <neelima.soni2033@dda.gov.in>
Subject : Re: Regarding Action Taken Report (ATR) for 4th

HLC Minutes of meeting in the Hon'ble NGT order in
OA no. 537/2023 matter.

To : Dr. K.S Jayachandran <msdpcc@nic.in>,
directorenvgnctd@gmail.com, Nigam Agarwal
<direnv.delhi@delhi.gov.in>

Cc : vcdda@dda.org.in, Ravi Shankar
<ravishankar.1972@gov.in>, Vipul Aggarwal
<dr.vipul@nic.in>, cla <cla@dda.org.in>,
cehort@dda.org.in, commr plg
<commr.plg@gmail.com>, Anoop Tahkur
<anoop.thakur@gov.in>, Kalpana Khurana
<kalpana.skhurana2026@dda.gov.in>, sehcc3dda
<sehcc3dda@gmail.com>,
dirhortsouth@dda.org.in, dirhortnwdda@gmail.com,
sahayk <sahayk@gmail.com>, Deeksha kakar
<Deeksha.kakar@scladi.com>, Mohammed Uzair
<mohammed.uzair2050@nic.in>

Email Neelima Soni

Re: Regarding Action Taken Report (ATR) for 4th HLC Minutes of meeting in the
Hon'ble NGT order in OA no. 537/2023 matter.

Fri, Dec 13, 2024 04:13 PM
1 attachment

*Please Disregard the previous email*
Sir/ Madam,
 
                In compliance to the Hon'ble NGT Order in OA No. 537/2023, regarding the news
report published in The Times of India on 22.08.2023 titled “Why Flooding Has Forced DDA’s
Master Plan Rethink”, the compiled response by DDA to the minutes of meeting of the 4th High
Level Committee (HLC) convened on 04.11.2024 is produced below for further information
please. The annexures are attached for kind reference.
 
 
S. No. Para

pertaining
to DDA

Directions of HLC Compliance

 1. Para 3 The work of defining the flood plain zone
with flood level of once in 100 years has
been given by IFCD to CWPRS (Central
Water and Power Research Station, Pune).
IFCD informed that level of 1:100 as
certified by ewe have been overlayed in a
map by GSDL and the same has been
emailed to DDA today (04.11.2024). It was
directed that IFCD should share the 1:100
flood frequency map certified map certified
by CWC with Environment Department as
well.

1:100 flood frequency map has been
shared by I&FC. After a detailed
study, some glaring discrepancies
were found in the map and the same
were conveyed to GSDL in an
online meeting.
However, GSDL mentioned that the
matter needs to be taken up with
I&FC dept.
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It was decided that demarcation is to be
done jointly by Revenue Department,
DDA, IFCD and GSDL as per the map and
also to provide timeline for the completion
of study for flood frequency 1:100 Years.

The demarcation exercise can be
carried out, only after the joint
committee (as mentioned in para 4
of the MoM) studies the map and
the geo- coordinates for the relevant
markings are generated and shared
with all.
 
 

 2. Para 4 Chief Secretary directed that a joint team
for study of the 1:100 map & demarcation
of the 1:100 floodplain on the ground be
constituted with the following Senior
Officers:

·                 Deputy Commissioner, Revenue
Department

·         Commissioner (Land Management), Delhi
Development Authority

·         Chief Engineer, IFCD
·         Representative of GSDL

 

Since, the joint team has already
been constituted as per the MoM of
HLC dt 04.11.2024, therefore no
action pending.

 3. Para 5 Chief Secretary, Delhi directed DDA, the
area of the floodplain of 1:25 flood
frequency where there are discrepancies in
data regarding the area between
submissions of DDA and GSDL be
reconciled. GSDL to provide the maps to
DDA within a day.
 

This was discussed in detail and the
Chief Secretary had clearly
mentioned that he does not wish to
ask DDA to reconcile. Since the
discrepancies in the peripheries of
Zone O were not yet reconciled by
the Revenue dept, the area of the
1:25 could not be confirmed by
DDA.

 4. Para 6 The HLC had previously directed joint
physical verification by DDA and Revenue
Department of the 591 Bollards, apart from
existing bunds installed by DOA for
demarcation of 1:25 year's flood plain of
River Yamuna as per Hon'ble NGT order in
2015. Chief Secretary directed the DDA to
erect the missing bollards and GSDL to
provide coordinates of the concerned
contour line relevant to the 1:25 years
flood frequency and to digitally fix the
bollards with their geo location/ geo-
fencing. DDA was asked to share the geo-
coordinates with GSDL.
 

However, the geo-coordinates of the
bollards are already shared with
GSDL on 02 August 2024.
It was desired that GSDL marks the
bollards on the latest 1:25 map for
DDA to erect the missing bollards.

 5 Para 7 The second mandate of the HLC as
directed by the Hon’ble NGT was to
suggest measures to prevent and remove
encroachment and unauthorized
constructions falling within flood plains.
DDA informed that drone survey of 97
km2 have been completed and data for 50

km2 has been received. GSDL to provide
the shape files with Khasra numbers to
DDA which will further help in fixing geo

Drone Survey of ‘O’ Zone has been
completed and the data for complete
‘O’ zone has also been received by
DDA from SoI. The same is being
analyzed. Further GSDL has also
provided:
1. The contour layer relevant to
flood frequency 1:25 years in
shape/kml format.
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coordinates of encroachment in floodplain
with clear demarcation of government and
private land.
 

2. PDF map of Geo-coordinates
generated at 50 m spacing for
placement of bollards on the
boundaries on the contour line
relevant to the 1:25 years flood
frequency map (in four parts)
3. Khasra layer of villages falling in
Zone “O” in shape/kml format.
 
The above data is being further
analyzed.

 6. Para 8 DDA informed that encroachments are
being continuously removed from
floodplain on regular basis and so far, 1536
acres of floodplain have been freed from
encroachment during the period of 26
months (May 2022 to October 2024) and
possession of the same has been taken over
by DDA. The HLC directed that
information on the quantum of
encroachment removed from floodplain
may be communicated to the Environment
Department as well.
 

The details for removal of
encroachments has been shared with
Environment Department on
06th  November 2024 via email by
the office of Suptt. Engineer (HCC-
3)

 
 
--
Thanks & Regards
Neelima Soni
Director
Landscape & Environment Planning Department
Delhi Development Authority
Phone no. 23370985

From: "Neelima Soni" <neelima.soni2033@dda.gov.in>
To: "Dr. K.S Jayachandran" <msdpcc@nic.in>, directorenvgnctd@gmail.com, "Nigam
Agarwal" <direnv.delhi@delhi.gov.in>
Cc: vcdda@dda.org.in, pcld@dda.org.in, "Vipul Aggarwal" <dr.vipul@nic.in>, "cla"
<cla@dda.org.in>, cehort@dda.org.in, "commr plg" <commr.plg@gmail.com>, "Anoop
Tahkur" <anoop.thakur@gov.in>, "Kalpana Khurana"
<kalpana.skhurana2026@dda.gov.in>, "sehcc3dda" <sehcc3dda@gmail.com>,
dirhortsouth@dda.org.in, dirhortnwdda@gmail.com, "sahayk" <sahayk@gmail.com>,
"Deeksha kakar" <Deeksha.kakar@scladi.com>, "Mohammed Uzair"
<mohammed.uzair2050@nic.in>
Sent: Friday, December 13, 2024 3:31:46 PM
Subject: Regarding Action Taken Report (ATR) for 4th HLC Minutes of meeting in the
Hon'ble NGT order in OA no. 537/2023 matter.
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S. No.
Division/ 

Branch/ Zone
Area / Locality

Date of Demolition 

DD-MM-YYYY
No of Demotions

Structures removed / 

Extent of Demolition Action Taken

Area (in Acre) 

Reclaimed

(In Acre Only)

Remarks

1 HD-II Vasudev Ghat 17.12.2022 1 Agricultural Land 1.58

2 HD-II Vasudev Ghat 20.02.2023 1 Agricultural Land 2.10

3 HD-II Vasudev Ghat 30.01.2024 1 1 No. Religious Structure

3 Nos. Labour Huts

3 Nos. Semi-pucca Structures

1 No. Dairy Farm

0.13

4 HD-II Vasudev Ghat 08.02.2024 1 - -

5 HD-II Vasudev Ghat 28.05.2024 1 1. Semi-Pucca Structures - 2 Nos.

2. Religious Structure - 1 No.

3. Wrestling Playground - 1 No.

0.61

6 HD-II Vasudev Ghat 12.12.2024 1 Religious Structure – 7 No. 1.0

7 Hort.Div.-7 ‘O’ Zone area between NH24 and 

Railway line, behind CWG Flats, 

Eastern Bank (Amrut Biodiversity 

park)

27.06.2022, 28.06.2023, 

10.09.2023, 05.07.2024

1 Cultivation/jhuggies 117.7

8 Hort.Div.-7 DDA land in Yamuna Floodplains 

between ITO bridge and Railway 

Line, near south of Yamuna Bank 

Metro Station

21.09.2022, 23.02.2023 2 Cultivation 9.94

9 Hort.Div.-7 DDA land from NH24 to Barapullah 

drain (Kalindi Aviral Entn) 163 Ha.

19.06.2022, 20.06.2022, 

23.06.2022,  07.07.2022, 

22.07.2022,  27.08.2022, 

24.11.2022, 21.02.2023, 

05.07.2024, 26.07.2024

1 Cultivation/jhuggies 76.64

10 Hort.Div.-7 Mayur Nature Park 22.02.2023, 21.03.2023, 

24.03.2023, 24.04.2023, 

28.04.2023, 02.05.2023, 

08.05.2023,12.05.2023, 

15.05.2023, 16.05.2023 

,18.05.2023, 22.05.2023, 

23.05.2023, 26.05.2023, 

19.06.2023, 23.06.2023, 

20.10.2023, 21.10.2023, 

26.10.2023 27.10.2023, 

24.06.2024, 05.07.2024, 

18.07.2024 to 22.07.2024

1 Cultivation/jhuggies 963.7

11 Hort.Div.-7 Hindon Sarovar (NH-24 to DND 

Flyway) Yamuna Flood Plain area

11.04.2023 1 - 12.5

Details of demolition in 'O' zone for last 3 years i.e. from 01.01.2022 to 28.04.2025 

ANNEXURE A-9
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12 Hort.Div.-7 DDA Land between ITO Barrage and 

Railway line (Eastern Bank) near 

Yamuna Bank Metro Station

12.10.2023, 13.10.2023 1 cultivation 20

13 Hort.Div.-7 Kalindi Biodiversity park 30.10.2023 1 - 2.0

14 Hort.Div.-7 Taimur Nagar, Joga Bai Extension 09.02.2024, 14.02.2024 1 Cattle sheds, Parking and Rickshaw 

charging stations

0.54

15 Hort.Div.-7 Yamuna River Ghat Area 28.05.2024, 01.06.2024 1 Religious Structure, Wrestling Ground 0.9

16 Hort.Div.-7 NH-24 to D.N.D. Flyover(Eastern 
Bank) (Mayur Nature Pare)

30.12.2024 Unauthorised cultivation 0.89

17 Hort.Div.-7 Mayur Nature Park 22.04.2025 to 25.04.2025 4 Jhuggies, Illegal nursery, borewells, 

cattle, Seed cultivation

- Demolition against the 

re-encroached land

18 Hort.Div.-7 Taimur Nagar, Joga Bai Extension 17.08.2024 to 18.08.2024 1 01 No. pucca house, 2 No. Tin sheds -

19 Hort.Div.-9 Restoration and Rejuvenation of 

River Yamuna Flood Plains. SH: 

Development of land beyond 

Wazirabad Barrage to ISBT Bridge 

(Eastern Bank) Garhi Mandu. 

(236.50 Hact. Area)

28.06.2022, 29.06.2022, 

01.12.2023

1 - 21.42

20 Hort.Div.-9 Restoration and Rejuvenation of 

River Yamuna Flood Plains. SH: Old 

Rly. Bridge to ITO Barrage (Western 

Bank) Asita�West (Development of 

Land beyond Geeta Colony Bridge 

to Shantivan drain). (107 Hact. Area)

11.01.2023, 17.01.2023, 

24.03.2023, 27.03.2023, 

02.12.2023

1 Cultivation/jhuggies 18.68

22.06.2022 1

10.08.2022 1

17.08.2022 1

19.08.2022 1

07-02-2023 1

16-02-2023 1

17-02-2023 1

13-03-2023 1

14-03-2023 1

13-04-2023 1

20-04-2023 1

15.06.2024 1

11.01.2023 1

17.01.2023 1

24.03.2023 1

28-03-2023 1

29-03-2023 1

01-12-2024 1

02-12-2024 1

28.06.2022 1

09.06.2022 1

20-02-2023 1

21-02-2023 1

22-03-2023 1

23-03-2023 1

17-04-2023 1

18-04-2023 1

26-04-2023 1

01-12-2024 1

02-12-2024 1

Hort.Div.-9 Asita East 

Cultivation/ Nursery/
Jhuggi/Religious Structure

36.38

21

Hort.Div.-9 Yamuna Vanasthali

Cultivation/ Nursery/

Jhuggi/Religious Structure
20.09

14.08

22

23

Hort.Div.-9 Asita West (Yamuna Vatika) 
(Part-A + B)

Cultivation/ Nursery/

Jhuggi/Religious Structure
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24 Hort.Div.-9
Eco-Tourism Area 20-03-2023 1

Jhuggi
2.47

25 Hort.Div.-9 Restoration and Rejuvenation of 

River Yamuna Flood Plains. SH: Old 

Rly. Bridge to ITO Barrage (Eastern 

Bank) U.P.Portion. (86 Hact. area)

22.06.2022, 27.12.2022, 

20.01.2023, 14.02.2023, 

16.02.2023, 17.02.2023, 

21.03.2023, 15.06.2023, 

24.09.2023, 14.06.2024

1 Cultivation/ Nursery/ Jhuggi 68.89

26 Hort.Div.-9 Yamuna Flood Plain Area – 
Yamuna Vanasthali

21.03.2025 01 No. Cricket ground, 1 No. Dhobighat 
demolished and Approx 5 No. Jhuggis, 

some unauthorised cultivation 

removed

1.00

27 Hort.Div.-9 Yamuna Flood Plain Area – 
Yamuna Vanasthali

16.04.2025 & 17.04.2025 02 No. Cricket grounds, 02 No. 
Dhobighat demolished and Approx. 30 

No. Jhuggis, some unauthorised 

cultivation removed

4.00

28 Hort.Div.-9 Yamuna Flood Plain Area – 

Yamuna Vanasthali

24.04.2025 & 25.04.2025 Approx.  08 No. Jhuggis & 

unauthorised cultivation removed

20.00

29

EE/HCD-10

Religious Structure near Old 

Wazirabad Barrage has been 

carried out by DDA

12-12-2024 Religious Structure – 7 No. 1.0

30

EE/HCD-10

Demolition programme in the 

Yamuna Flood Plain DDA land 

from Old Iron Bridge to Pushta 

No. 3 Old Usmanpur Village 

(Eastern Bank).

04-03-2025 & 05-03-2025 Nil Nil
Removal of Re-

encroachers

Kalindi Aviral Part A+Part B 

(Baansera)

26.03.2025 & 27.03.2025 NIL NIL

Mayur Nature Park 17.03.2025, 18.03.2025, 

21.03.2025, 24.03.2025 & 

25.03.2025

NIL NIL

Hindon Cut NIL NIL NIL

Kalindi Biodiversity Park 20.03.2025 & 21.03.2025 NIL NIL

Total(Approx.) 1418.24

EE/HCD-9

The Encroachment 

Removal 

Programme is not 

carried out in the 

last 15 days. 

31

31199
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